
 

 

Annex V 
 

Delinquency Report for the month of Branch Name:  

  Bank Name: 
 

Block Name: 
District: 
State: 

 
 

(No. of loans – Actual * ₹ lakhs) 
 

 
SL No 

No of loan 
accounts 

Amount 
outstanding* 

 
Irregular accounts ( 4 ) 

 
Details of the NPA accounts (5) 

   No of 
accounts 

Overdue 
Amount* 

 
No of accounts 

 
Amount* 

1 2 3 4(a) 4(b) 5(a) 5(b) 
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